
28.05.2013 J-1 PRONOUNCEMENT OF JUDGEMENTS (APPLT. JURISDICTION)

28.05.2013
COURT NO. 6    
HON'BLE MR. JUSTICE S. RAVINDRA BHAT
HON'BLE MR. JUSTICE SUDERSHAN KUMAR MISRA

AT 2.15 P.M.
1. LPA 858/2004 BANWARI LAL SHARMA P.S. BINDRA

VS. UOI & ORS. SUMIT BANSAL 
AJAY MONGA 
ATEEV MATHUR 
LATIKA CHAUDHARY PROXY 
FOR AVNISH AHLAWAT 
AJAY VERMA 
GAURANG KANTH

COURT NO.34 [E-COURT]    
EXTENSION BLOCK (SECOND FLOOR) 
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE SIDDHARTH MRIDUL

AT 2.15 P.M

1. ITA 804/2011 SHERVANI HOSPITALITIES LTD. AJAY VOHRA
VS. COMMISSIONER OF INCOME KAVITA JHA
TAX KAMAL SAWHNEY

COURT NO.34 [E-COURT]    
(DIVISION BENCH-7)
EXTENSION BLOCK (SECOND FLOOR) 
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE V.P. VAISH

AT 2.15 P.M
1. CRL.A 1433/2012 RAJA RAM SAAHILA LAMBA

VS. STATE RICHA KAPOOR

COURT NO. 8      
HON'BLE MR. JUSTICE VIPIN SANGHI

1. W.P.(C) 2739/2004 RAJBIR SINGH VAISHALEE MEHRA
D.T.C SAROJ BIDAWAT

COURT NO. 26        
EXTENSION BLOCK (GROUND FLOOR)                     
HON'BLE MR. JUSTICE V.K. SHALI

AT 2.15 P.M.
1. FAO 375/2007 PRITI PRATAP SINGH TASNEEM AHMADI

VS. THE SARISKA PALACE & ORS. T.R. THAKUR
BRIJESH KALAPP
DIVYA NAIR 
ADVOCATES IN CM 206/2013
RAJENDRA RAWAT ADVOCATE FOR
SHIVA CORPORATION OF INDIA LTD.



28.05.2013 J-2 PRONOUNCEMENT OF JUDGEMENTS (APPLT. JURISDICTION)

COURT NO. 30  
EXTENSION BLOCK (FIRST FLOOR)                         
HON'BLE MS. JUSTICE MUKTA GUPTA

AT 10.30 A.M.
1. CRL.A.1455/2012 & ANIL MAHESHWARI B. BADRINATH
   CRL.M.B. 2246/2012 VS. CBI RAJDIPA BEHURA
   CRL.M.A. 442/2013 NIDHI SHARMA

NITYA BANSAL
SAKET MISHRA

2. CRL.A.60/2013 & RAJESH KUMAR KOHLI K.R. PAMEI 
   CRL.M.B. 91/2013 VS. CENTRAL BUREAU OF RAJDIPA BEHURA
                    INVESTIGATION NIDHI SHARMA

NITYA BANSAL
SAKET MISHRA

3. CRL.A.99/2013 & ARVIND KUMAR SHARMA B. S. RANDHAWA
   CRL.M.B. 138/2013 VS. CBI DINESH KOTHARI

RAJDIPA BEHURA
                    NIDHI SHARMA

NITYA BANSAL
SAKET MISHRA

4. CRL.A.100/2013 & KUNWAR VIJAY JUNEJA K.R. PAMEI 
   CRL.M.B. 139/2013 VS. CBI  RAJDIPA BEHURA
                    NIDHI SHARMA

NITYA BANSAL
SAKET MISHRA

5. CRL.A.145/2013 & VINOD KUMAR BHUTANI ANIL SONI 
   CRL.M.B. 213/2013 VS. STATE THR. CBI  NEERAJ ARORA

AEKANSH SHUKLA
RAJDIPA BEHURA

                    NIDHI SHARMA
NITYA BANSAL
SAKET MISHRA

     
COURT NO. 32   
EXTENSION BLOCK (FIRST FLOOR)                         
HON'BLE MR. JUSTICE R.V EASWAR

1. BAIL APPL. 744/2013 RAMVILAS @ HARISH (IN J.C) VIKAS PADORA
VS. STATE NCT OF DELHI     CHAMAN LAL

JASBIR KAUR
2. BAIL APPL. 795/2013 REENA PRASHAD SUNIL KAPOOR

VS. STATE JASBIR KAUR

HIGH COURT OF DELHI                            
27TH MAY, 2013                             REGISTRAR (LISTING)



28/05/2013 PRONOUNCEMENT LIST OF COMPANY SIDE

COURT NO. 11 [E-COURT]
                       HON'BLE DR. JUSTICE S. MURALIDHAR
NOTE: ADVOCATES ARE REQUESTED TO TRY AND AVOID ADDRESSING THE JUDGE AS MY LORD AND YOUR LORDSHIP.

    FOR PRONOUNCEMENT OF JUDGMENT AT 10:30 A.M.
1.  CO.APPL.(C) 1/2010        M/S ANAND PRATYABHOOT VITT   VIKAS SHARMA, KANWAL CHAUDHARY 
    WITH CO.PET. 95/1990      NIGAM LTD.                                                
                              Vs. SMT. MADHU BALA SHARMA                                

2.  CO.PET. 59/1994         IN THE MATTER OF KAPRI INTL. RAJEEV SHARMA, VIKRAM V MINESH
            PVT. LTD.                    MEENAKSHI SINGH, ACHIN MITTAL,
                                     MUNEESH MALHOTRA         

3.  CS(OS) 2293/1996 ADARSH K AGARWAL VS.  RAJEEV SHARMA, MUNEESH MALHOTRA,
KAPRI INTL. PVT. LTD. VIKRAM V MINESH, ACHIN MITTAL,

MEENAKSHI SINGH

******



28/05/2013                                                                                        FOR PRONOUNCEMEN  T OF JUDGEMENT  

                        COURT NO.17  (OS-B)
                        HON'BLE MR. JUSTICE M. L. MEHTA
     AT 2.15 P.M
14. CS(OS) 176/1984           M/S. KUSUM SAHNI PVT. LTD.      PP MALHOTRA, SANJEEV ANAND, 
                              Vs. NATIONAL INSURANCE CO.   KAJAL CHANDRA,YOGESH
                              LTD.                         MALHOTRA,SONIA MALHOTRA,RENU 
                                                           KUHAR,PRACHI GUPTA,ABHAAS    
                                                           KUMAR,VISHAL KOHLI           
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